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Setting up of a Single Board for Handioom, 
Handicrafts and Coir

1042. SHRIMATI BHARGAVI THAN- 
KAPPAN : Will the Minister of FOREIGN 
TRADE be pleased to state :

(a) whether there is any proposal before 
the Centre for the integration of the Boards 
for Handlooms, Handicrafts and Coir and 
to set up a single Board ; and

(b) if so, the reasons therefor ?

THE DLPUTY MINISTER IN T1IE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) No, Sir.

(b) Docs not arise.

Ready Made Shirt Industiy

1043. SHRI SOMNATH CHATTFR- 
JFI- : Will the Minister of FORHGN 
1RADF he pleased to state •

(a) whether Government are aware that 
in the icady-made shirt industry, there arc a 
lew Companies with brand names like
I ibcity, Armour and Aristo monopolising 
the industry ;

(b) if so, the details of the large-scale 
and small-scale manufactures of shirts ; 
and

(c) the steps Government propose to 
take to encourage the small manufactures 
who produce utility shirts instead of the 
costly fashion shirts produced by the big 
companies ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI A. 
C. GEORGE) : (a) to(c). There arc a number 
of units in the mills sector as well as in the 
5>mall scale industries sector which produce 
icadymade shirts with or without ‘brand’ 
names. Some 'brands’ have become more 
popular than the others for various reasons, 
including adoption of better advertising 
techniques, but they do not monopolize this 
industry. Incidentally, the units manu
facturing readymade shirts under ‘brand* 
names ‘Liberty’, ‘Armour’ and ‘Aristo’ are 
•n the small scale industries sector. Infor
mation about the names of the companies,

brand names and size of the production of 
large scale and small manufacturers is being 
collected.

Less expensive readymade shirts are 
also being produced and government is 
allowing small scale units to import machines 
directly or through the National Small 
Industries Corporation. Very small units 
registered with the Directors of Industries 
are allowed to import permissible items of 
sewing machines and other ancillary equip
ment upto a value of Rs. 8,000 without any 
export obligation.

Safeguard against Infiltration of Fifth 
Columnists and Spies in West- 

Bcngal and Biliar

1044. SHRI S. N. MISRA : Will the 
Ministci of HOME AFFAIRS be pleased 
to state :

(a) the steps which have been taken 
to safeguard against the infiltration of the 
fifth columnists and spies from Eastern 
Boardei in West Bengal and Bihar ;

(b) whether any arrest and internment 
has been made so lar of such spies and 
fifth columnists in that area ; and

(c) if so, the number thereof ?

THi: MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SURI RAM NIVAS MIRDHA) : (a)
Apart from arrangements made for screening 
the refugees, utmost vigilance is maintained 
by all concerned agencies of the Government, 
Legal sanction is also now available for 
preventive detention.

(b) and (c). Information is being 
collected and will be laid on the Table of 
the House.
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Trade Development Authority

1046. SHRI R. S. PANDEY: Will 
the Minister of FOREIGN TRADE be 
pleased to state :

(a) whether the composition and setting 
up of the Trade Development Authority has 
been completed and it has started 
functioning ;

(b) if so, its present functions in the 
country as also in foreign countries ; and

(c) the special steps being taken by 
this body to boost export of Indian goods 
abroad ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Yes. Sir,

(b) A statement is laid on the Table 
of the House.

(c) (i) To invite buyers’ missions and
teams from abroad to visit this 
country and make contacts with 
competent exporting units ;

00  To attract international sub-
conracting of engineering and other 
components from India ;

(lii) To promote visits abroad by 
technical and commcrcial represen

tatives from Indian industry to 
make contacts with potential 
buyers abroad in piodnets and 
markets of export promise ;

(iv) To promote export-oriented joint 
ventures in the country in colla
boration with the Indian Invest
ment Centre ;

(\) To import technical samples and 
critical raw materials for prepar
ation of counter samples for 
product development in expoit ;

(vi) To undertake pre-investment 
feasibility studies and project 
reports for establishment of 
production facilities for export ;

(vii) To steer export generating produ
ction projects through the institut
ional apparatus of the Government 
where regulation is involved ; 
and

(viii) To operate a schemc of persona
lised package servicing of input 
into export production and 
marketing.

Statement

(i) To promote and assist {he ci cation 
of a viable and growing export 
sector in the industrial field, built 
around technically competent and 
commercially capable production 
units, products with inherent and 
potential endowment factors and 
markets with long range growth 
prospects ;

(ii) To develop and operate a Central 
Data Bank of (a) specialised over
seas market information for the 
benefit of exporting units through 
inter alia world-wide links between 
TDA and information centres 
abroad and (b) Indian production 
and export capabilities for assisting 
foreign buyers in coming to correct 
buying judgements ;

(iii) To locate and indentify la*Sc 
department stoops, importers and




